Seizure of explosives meant to be delivered to

naxalites and terrorists

11450,  SHRIMOTILAL VORA:
SHRI SATYAVRAT CHATURVEDI:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government is aware that an explosive namely Ammonium Nitrate has been

sent to Orissa, Jharkhand, Chhattisgarh, West Bengal and Uttar Pradesh via Bihar;

(b) whether it is also a fact that 50 quintals of explosives have been seized in Rohtas

district of Bihar;

{c) if so, the source of the said explosive and whether this was to be delivered to

naxalites and terrorists;

(d) whether security agencies are keeping an eye on the open border with Nepal and
several other places from Tarai region of Uttar Pradesh to Raxaul from where movement of these

explosives is possible; and
{e) if so, the steps taken by Govemment in this regard ?

THE  MINISTER  OF STATE IN THE MINISTRY OF HOME  AFFAIRS
(SHRI GURUDAS KAMAT): (&) There are no such inputs.

(b} and (c) As per available inputs, State Police Force of Bihar conducted a raid in
Jamuhar village of Rohtas District on 23rd September, 2010 and seized electric detonators,
Power Gel explosive, fuse wire, etc. However, enquiries did not reveal any LVWE links to the

above seizure.

(d) and (e) Indo-Mepal border is open, porous and thickly populated in nature. The
movement of Indians and Nepalese citizens across the border is govemed by Indo-Nepal Treaty
of Peace and Friendship, 1950, which provides for free movement of citizens of both the
countries across the Indo-MNepal Border. SSB has been deployed at Indo-MNepal Border as a
Border Guarding Force. Round the clock patrolling, random checking and regular surveillance

are carried out by SSB to stop cross border criminal activities including infiltration.
CCTV cameras installed on Delhiroads

11451, SHRIMOTILAL VORA:
SHRI SATYAVRAT CHATURVEDI:

Will the Minister of HOME AFFAIRS be pleased to state:

tOriginal notice of the question was received in Hindi.
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(a) the number of close circuit cameras installed on the roads in Delhi so far and the

number of cameras proposed to be installed by Government by 2011;

(b) the agency entrusted for maintenance of these cameras;

{c¢) the system in place to check whether these cameras are in working condition or

not;

(d) whether Government is aware that most of the cameras are defunct and proved

useless when needed; and

(e) if so, the mechanism being developed by Government to keep these cameras

functioning?

THE  MINISTER  OF STATE IN THE  MINISTRY OF  HOME  AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAM): (&) Sir, a total of 206 dose circuit cameras have
been Installed at various places in NCT of Delhi by the Delhi police. Besides, 50 market places
and 27 horder check posts have been identified by the Delhi Police for the installation of CCTY
Surveillance Systems. Pilot projects at “Yasant Vihar Complex and Ghazipur Check post have
already been completed wherein 56 CCTY Cameras have been installed. In the first phase,
installation of 1045 CCTV cameras at 2¢ different locations in NCT of Delhi through M/s

Electronics Corporation of India Ltd. is under process.

(b} CCTV surveillance systems installed at some of the locations are under warranty and
are being maintained by the firms concerned. In respect of other locations, the Delhi Police has

taken necessary steps to maintain them.

{(c) The CCTVs installed at the various locations are being monitored by the police

stations/units concerned.

(d) and (&) Qut of 206 close circuit cameras, 98 cameras are not in working condition due
to various technical reasons for which the Delhi Police has taken necessary steps to get the
cameras repaired. Moreover, CCTVs installed at the various locations are being monitored by

the police stations/units concemed.
Naxalite shifting focus to urban and semi-urban areas
1452, SHRI PARIMAL NATHWANI: Will the Minister of HOME AFFAIRS he pleased to state:

(a) whether naxalites are shifting focus from rural to wrban and semi-urban

areas;

(b} whether they are also targeting young scheduled castes and scheduled tribes for

recruiting them in their squad;

{c) if so, the details thereof; and
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